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MR, SPEAKER: Not allowed,

(Interruptiong) **
[Translation] R
[English)

MR, SPEAKER: You give it to
me, ... (Interruptions).. .
Nono, Not allowed,

(Interruptionsg) **

MR, SPEAKER: Not
allowed; not allowed.

(Interruptions) **

MR. SPEAKER. We cannot take
it up, Pi-~a> sit  down, Dg not re-
cord, Not allowed,

(Interruptions) **

allowed; not

"Trunslation]
[English]
MR, SPEAKER: Do noy waste your
energy,
(Interruptions) **

MR, SPEAKER.
record,

Nothing goes on

(Interruptions) **
MR, SPEAKER. Not allowed,
(Interruptions) **
[Translation]

MR, SPEAKER: Why do you hurt
your throat?

(Interruptiong) **

MR, SPEAKER: I ghall find out
it there is something °

.+. (Interruption) , ..

. MR, SPEAKER: Tt keeps appearing
in the Newspapers who spent how

[English
1 do not know,
(Interruptiong) **

MR, SPEAKER. Nothing allowed
Not allowed, )

. (Interruptions) **
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MR, SPEAKER: Now, I have 5 Mo-
tion whicp 1 have first to take up,
tnat is thig privilege motion, But I
will first allow papers to be Laid on
the Table,

(Interruptions) **

[Tmnslation]

MR, SPEAKER: Why are you after
it?

(Interruptions)

MR, SPEAKER: Why do you not sit
down?
[English]

. (Interruption)

MR, SPEAKER: Yhy do you not
«1t down, Colonel Saheb?
(Interruptions)

MR, SPEAKER. now Papers to pe
Laid, Mr, Narasimha Rao,

11.06 hrs.
PAPERS LAID ON THE TABLE
[English}

Annual Report and Audited Accounts
of and Review on Sports Authority
of India for 1986-87

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT ANp MI-
NISTRY OF HEALTH AND FAMILY
WELFARE (SHRI P. V. NARASIM-
HA RAO): 1 beg to lay on the Tabledn

(1y A copy of the Annual Report
(Hindj any English versionsy of the
Sports Authority of India for the year
198-87 along with Auditeg Accounts.

(2) A statement (Hindi ang English
Versions) regarding Review by
Government on tpe working of
Sports Authority of mdia for the year
1986-87,

[Placed in Library,
5392/87)

See No, LT-

*Not recorded,



5 Papers laki

Reviaw on and Amnual Report of Carda-
mom Trading Corporation Ltd. for 1986
87, Notification under Export (Quality
Control and Inspection) Ac., Anpual Re-
port of and Review of Indian Diamond
Institute, Surat for 1986-87 and of Federa-
tion of Indian Export Organisations for
1985-86.

THE MINISTER OF FINANCE
AND MINISTER OF COMMERCE
(SHRI NARAYAN DATT TIWARI):
1 beg t; lay on the Table—

(1) A copy each of the following
papers (Hindi and Englisp, versions)
under sub-gsection (1) of seclion
619A of the Companies Act 1956:—

(i) Reviey py the Government
on the working of the Cardamom
Trading Corporation Limited for
the year 1986-87.

(ily Annual Report of the Car-
damom  Trading  Corporation Li-
miteg for the year 1986-87 along
with Auditeq Accounts and the
comments of the Comptroller and
Auditor General thereon,

{Placed in Library, See No, LT-
5393/87].

(2) A copy each of the following
Notifications (Hindi and English
versions) under sub-section (3) of
section 17 of the Export (Quality
Control and Inspection) Act, 1963: —

(i) The Export of Fisn and

Fishery Products (Quality Con-

trol and Inspectiony Amendment

Rules 1987 publisheq in Notifica-

tion No. S. O, 876(E) in Gazette

of India dateg the 15t October,

1987

(ii) The Export of Canned Fish
and Fishery Products (Quality
Contral ang Inspectiony Amend-
ment Rules, 1987 published in
Notification No, S O, 877 (B
in Gazetle of India dated the
1s¢ October 1987,

(iify The Export of Frozen Frog
Legs (Quality Control and Ing.
pection) Amendment Rules, 1987
published in Notification No, S.0O.

AGRARAYANA 23, 1909 (SAKA)
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878(E) in Gazette of India dated
the 1st October, 1987,

(iv) S, O 2651 published in Ga-
zette of India dated the 8rd Octo-
ber, 1987 regarding rounding of
inspection fee,

[Placeq in Library,
5394/87].

(3) (i) A copy of the Annual
Repory (Hindi and Engligy versions)
of the Indian Diamond Institute,
Surat, for year 1986-87 along with
Audited Accounts,

(i3 A scopy of the Review (Hind
and English versions) by the Gov-
ernment on the working of the
Indian Diamond [nstitute, Surat, for
the year 1986-87

[Placed in Library,
5395/87]

(4) (i) A copy of the Annual
Report (Hindi and English versionsg)
of the Federation of Indian Export
Organisations for the year 1985-86
along with Audited Accounts,

See¢ No, LT-

See No, LT-

(ii) A copy of the Review (Hindi
and English versions) by the Gov
ernment on the working of the
Federation of Indian Export Orga-
nisations for the year 1985.86

[Placed in Library, See No, LT-
5396/87]

Annual Accounts ete. of Himalayan
Mountaineering Institute Darjeeling
for 1983-84 and 1984-85 and of Nehru
Institute of Mountaineering Uttar
Kashi for 1983-84 and 1984-85 and

review thereon etc,

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS (SHRIMAT SHEILA
DIKSHIT): On behalf of Shri K. C.
Pant, 1 beg to lay on the Table—

(1y iy A copy of the Annual
Accounts (Hindi and Englisp, ver-
sions) of the Himalayan Moun-
taineering Institute, Darjeefing, for
the year 1983-84 together with
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[Shrimati S9<ila Dike<hit]
Audit Report thereon.

[Placed in Library. Sec No. LT-
5397/87].
(ii) A copy of the Annual Ac.

counts (Hindi and English versions)
of the Himalayan Mountaineering Ins-
titute Darjeeling, fo, the year 1984-85
together with Audit Report thereon.

[Placed in Library. See No. LT-
5398/87].

(ili) A statement (Hindi and Eng-
lish versions) regarding Review by the
Government on the Audited Accounts
of the Himalayan Mountaineering Insti-

tute, Darjeeling, for the years 1983-84
and 1984-8S.

[Placed in Library.
5397/87].

See No. LT-

(2) A statement (Hindi and English
versions) showing reasons for delay in

laying the papers mentioned at (1)
above.

[Placed in Library. See No. LT-
5398/87].

(3) (i) A copy of the Annual Acco-
unts (Hindi and English versions) of the
Nehru Institute of Mountaineering Uttar
Kashi for the years 1983-R4 and 1984-
RS together with Audit Report thereon.

[Placed in Library. See No. LT-
5399/87].

(ii) A copy of the Annual Accounts
(Hindi and English versions) of the
Nehru Institute of Mountaineering, Uttar
Kashi for the year 1985-86 together with
Audit Report thereon.

(Placed in Library. See No. LT-
5400/87].

(iii) A statement (Hindi ynd English
versions) regarding Review by the Gov-
ernment on the Audited Accounts of
the Nehru Institute of Mountaineering,
Uttar Kashi for the year 1983-84,
1984-85 and 1985-86.

(4) A statement (Hindi and English
versiong) showing reasons for delay in
laying the papers mentioned at (3)
above.

[Placed in Library.
5399 and 5400/87].

See No. LT-
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Annual Report and Annua] Accounts of
and Review o, Council for Advancement
of People’s Action and Rural Technology
for 1986-87.

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINIS-
TRY OF AGRICULTURE (SHRI YO-
GENDRA MAKWANA): On behalff of
Dr. G, S Dhillon, | beg to jJay on the
Table—

(1) A copy of the Annual Report
(Hindi anc English versions) of the
Council for Advancement of People’s
Action and Rural Technology for the
year 1986-87 along with Audited Acco-
uits.

[Placed in Library.
5401/87 1.

(2) A statement (Hindi and English
vergions) regarding review by the Gov-
ernment on the working of the Council
for Advancement of People’s Action
and Rural Techmology for the year
1986-87.

{Placed in Library
5402/87].

Review on the Annual Report etc. of
National Bicycle Corporation of India
Ltd. for 1985-86 and a statement re.
delay in laying these papers,

See WNo. LT-

See No. LT-

THE MINISTER OF INDUSTRY
(SHRI J. VENGAL RAQO): 1 beg to lay
on the Table—

(1) A copy each of the following
papers (Hindi and English versions)
under sub-section (1) of section 619A
of the Companieg Act, 1956:—

(i) A statement regarding Review

the Government on the working

of the National Bicycle Corporation

of India Limited for the year 1985-
86.

(ii) Annual Report of the National
Bocycle Corporation of India Limited
for the year 1985-86 alon gwith Audi-
ted Accounts and the comments of the

Comptroller and Auditor General
thereon.

(2) A statement (Hindi and English
versions) showing reason for delay in
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laying the papers mentioned at (1)

above.

[Placed in Library. See No. LT-
5402/87].

Annual Report of and Review on Food
Corporation of India for 1986-87

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND MINISTER OF
FOOD AND CI1VIL. SUPPLIES (SHR]
H K. L, BHAGAT): | beg fo Jay on
the Table-—

(1) A copy of the Annual Report
(Hindi and Engligh versions) of the

Food Corporation of India for the year
1986-87 along with Audited Accounts,
under sub-section (2) of section 35 of
the Food Corporations Act, 1964.

(2) A copy of the Review (Hindi and
English versions) by the Goversment on
the working of the Food Corporation
of ludia for the year 1986-87.

[Placed in Library. See No. LT-
5403/871

Statement correcting reply to Ques-
tion No. 2319 Re pressmen who ac-
companied the Prime Minister on his
vigit to Vancouver.

THE MINISTFR OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A K. PAN-
JA): T bez to lay on the Table , state-
ment (Hindi and English versions) (i) co-
rrecting the reply given on 23rd Novem-
ber. 1987 to Unstarred Question No. 2319
by Shri Hannan Mollah regarding press-
men who accompanied Prime Minister on
his visit to Vancouver and (ii) giving re-
asons for delay in correcting the reply

[Placed in Library. See No. LT-

5404/87]

Notification under Light house Act
and Arnual Report of an@ Review on
Mormugao Dock Labour Board for
1986-87

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT

AGRAHAYANA 23, 1909 (SAKA)
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(SHRI RAJESH PILOT): I beg to lay
on the Table—

(1) A copy of the Lighthouse (Re-
moval of Lights and Reduction of He~
ights of Buildingg Structures and Trees)
Rules, 1987 (Hindi and English versions)
published in Notification No, G.S.R, 938
(E) in Gazette of India dated the 27th
November, 1987 under ub-section (3)
of section 21 of the Lighthouge Act,
1927.

[Pluced in Library. See No. LT-
5405/87]

(2) (i) A copy of the Annual Re-
port (Hindi and English versions) of the
Mormugao Dock Labour Board for the
year 1986-87 alongwith Audited Ac-
counts.,

[Placed in Library.
5406/87].

See No. LT-

(ii) A copy of the Review (Hindi
English  versions) by the Government
on the working of th¢ Mormugao Dock

Labour Board for the year 1986-87.
[Placed in Library. See No. LT-
5400/87]

Notification under Government Sav-
ings Bank Act and Government Sav-
ings Certificate Act and Annual Re-
port of and Review on Life Imsurance
Corporation of India for the year
ending 3-3-1987.

THE MINISTFFR OF STATE IN THE
MINISTRY OF FINANCE (SHR] TANA-
RDHANZ POOJARY): T bee to lay on
the Table —

(1) A copy of the Post Office Sav-
WS Accoanis (Seer nd Amendment)
Rules 1987 (Hindi and English ver-
sions) pulished in Notification No.
G.5.R 943(E) in Gazeite of India dated
the 2nd December, 1987 under sub-sec-
tion (3) of section 15 of the Govern-
ment Savings Bank Act 1973.

[Placed in Library. See No. LT-
5408/87.)

(2) A copy of the Indira Vikas Pat-
ra (Fourth Amendment) Rules 1987
(Hindi and English versions) published
in Notification No, G SR, 956(E) in
Gazette of India dated the 3rd Decem-
ber, 1987 under sub-section (3) of sec-
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(Shri Janardhana Poojary)

tion 12 of the Government Savings Cer-

ticate Act. 1959.
[Placed in Library. See No. LT-

5409/87]

(3) (i) A copy of the Annual Report
(Hindi and English versions) of the Life
Insurance Corporation of India for the
year ended the 31st March, 1987 under
section 29 of the Life Insurance Corpo-
ratign Act, 1956

(ii) A statemeny (Hindi and English
versions) rerarding Review by the Gov-
ernment on the WOrking of the Life Ins-

urance Corporation of Indiy for the ycar
ended 31st March, 1987.

[Placed in Library. See No. LT-
5410/87]

[Translationl

Annual report and review of Gan-
dhi Smriti and Darshan Smriti for
198586, of National Council] of Educa-
tiona] Research and Training, New
Delhi for 1986-87, and of Sanskrit
Sansthan, New Delhi for 1985-86 and
Statement Re. Delay in laying the Papers
etc.

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION
AND CULTURE IN THE MINISTRY
OF HUMAN RESOURCE DEVELOP-
MENT (SHRIMATI KRISHNA SAHI):
I beg to lay on the Table:—

(1) (i) A copy of the Annua] Re-
port (Hindi and English versions) of the
Gandhi Smriti and Darshan Smriti for
the year 1985-86 along with Audited
Accounts,

(ii) A copy of the Review (Hindi
and English versions) by the Govern-
ment on the working of the Gandhi
Smriti and Darshan Samiti for the
year 1985-86,

DECEMBER 14, 1987
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(2) A gtatement (Hindi and English
versions) showing reasons for delay in
laying the pavers mentioned at (1)
above.

[Placed in Library. See No. LT-
5411.87)

(3) (i) A copy of the Annual Re-
port (Hindi and English versions) of
the National Council of Educationa}] Re-
search and Training, New Delhj for the
year 1986-87.

(ii) A statement (Hindi and English
versions) regarding Review by the Gov-
ernment on the working of the National
Council of Educational Research and
Training, New Delhi, for the year
1986-87.

[Placed in Library. Sec No. LT-
5412/87]

(4) (i) A copy of the Annual Re-
port (Hindi and English versions) of the
Rash'riya Sunskrit Sansthan, New Delhi,
for the year 1985-86.

(ii) A copy of the Annual Acco-
units (Hindi and Engilsh versions) of
the Rashtriya Sanskrit Sansthan, New
Delhi,  for the year 1985-86 together
with Audit Report thereon.

(iii) A statement (Hindi and Eng-
lish versions) regarding Review by the
Government on the working of the
Rashtriya Sanskrit Sansthan, New

Delki, for the year 1985-86.
[Placed in Library. See No. LT-
5413/87]

(5) A statement (Hind; and English
versions) showing reasons for delay in
laying the papers mentioned at (4).
above.

[Placed in Library. See No. LT-
5413/87)
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(6) (i) A copy of the Annual Report
(Hindi and English versions) of the
Indian Institute of Management, Banga-
lore, for the year 1986-87.

(ii) A copy of the Review (Hindi
and English versions) by the Govern-
ment on the working of the Indian In-
stitute oy Management, Bangalore, for
the year 1986-87.

[Placed irn Library. Se¢ No. LT-
5414/87.]

(7) A copy of the Annual Accounts
(Hindi and English versions) of the
Motilal Nehru Regional  Engineering
College Allahabad, for the year 1986-
87 together with Audit Report thereon.

[Placed in Library. See No, LT-
5415/87.]

[English)

Annual Report of and Review en
National Institute of Immunology for
1986-87

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
tAFFAIRS (SHRIMATI SHEILA DIK-
SHIT): On behalf of Shri K. R. Naraya-
nan, 1 beg to lay on the Table—

(1) A copy of the Annual Report
(Hindi and English versions) of the
National Institute of Immunology, for
the year 1986-87 along with Audited
Accounts.

(2) A copy of the Review (Hindi
and English versions) by the Govern-
ment on the working of the National
Institute of Immunology for the year
1986-87.

[Placed in Library. See No, LT-
5416/87.]

AGRAHAYANA 23, 1909 (S4KA)
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Annual Report of and Review om Cen-
tral Institute of Hand Tools, Jalan-
dhar for 1986-87 and a stalement comn-
cerning reply to Starred Question
No. 461 re. industries established in
backward area.

THE MINISTER OF STATE IN THE
DEPARTMENT OF INDUSTRIAL
DEVELOPMENT IN THE MINISTRY
OF INDUSTRY (SHRI M. ARUNA-
CHALAM): I beg to lay on the Table—

(1) (i) A copy of the Annual Re-
port (Hindi and English versions) of the
Central Institute of Hand  Tools,
Jalandhar, for the year 1986-87 along
with audited accounts.

(i) A statement (Hindi and English
versions) regarding Review by the Gov-
crnment on the working of the Central
Institute of Hand Tools, Jalandhar, for
the year 1986-87.

{Placed in Library. See No, LT-
5417/87.)

(2) A statement (Hindi and English
versions) correcting the reply given on
the 8th December, 1987 to Starred
Question No, 461 by Shri Parasram
Bhardwaj regarding Industrig.  estab-
lished in backward areas.

[Placed in Library, See No, LT-
5418/87.]

Review on and Annual Report of Tea
Trading Corporation of India for
1985-86 and Annual Report and Ac-
counts of and Review on Indian In-
stitute of Packaging for 1986-87 etc.

THE MINISTER OF STATE IN THE'
MINISTRY OF COMMERCE (SHRT P.
R. DAS MUNSHI): T beg to lay on the
Table—

(1) A copy each of the following
papers (Hindi and English  versjons)

Ty ey S
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[Shri P, R, Das Munshi]

under sub-section (1) of section 619A
of the Companie; Act, 1956:—

(i) Review by the Government on
the working of the Tea  Trading
Corporation of India Limited for the
year 1985-86,

(ii) Annual Report of the Tea
Trading Corporation of India Lirnited
for the year 1985-86 along with Audi-
ted Accounts and the comments of
the Comptroller and Auditor General
thereon.

(Placed in Library Sece No LT-
3419/87.]

(2) A statement (Hindi and English
versions) showing rcasons for delay in
laying the papers mentioned at (1)
above

[Placed in Library See No. LT-
5419/87.)

(3) (i) A copy of the Annual Re-
rort (Hindi ang English versions) of the
Indian Institute of packaging for the
year 1986-87 along with Audited Ac
counts.

() A copy of the Review (Hindi
and Fnglish versions) by the Govern-
ment on the working of the Indian Tn-
stitute of Packaging for the year 1986-
87,

[Placed in Library See No LT-
“420/87.]

(4) A copy of the Annual Accounts
(Hindi and Engligh versions) of the
Cardamom Board  Cochin, forthe period
from 1st April, 1986 to 25th February,
1987 together with Audit Report there-
on.

fPlaced in Library, See No LT-
5421/81.)

Review on and Anmual Report of Goa
Shipyard Ltd. for 1986-87, of Hindus-
tan Aeronautice Ltd., for 1986-87 etc.

THE MINISTER OF STATE IN THR
DEPARTMENT OF DEFENCE PRO-
DUCTION AND SUPPLIES IN THE
MINISTRY OF DEFENCE (SHR]

DECEMBER 14, 1987
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SHIVRAJ V. PATIL): I beg to lay on
the Table—

{1) A copy cach of the following
papess (Hindi and English wversions)
under sub-section (1) of section 619A
of the Companies Act 1956;—

(a) (i) A statement regarding Re-
view " by the Government on the
working of thge Goa Shipyard Limi-
ted, for the year 1986-87,

(i) Annual Repoit of the Goa
Shipyard Limited for the year 1986-
87 along with Audited Accounts and
the comments of the Comptroller and
Auditor General thereon.

Placed 1in Library See No. LT-
5422/87.

(b) (i) A statement regarding Re-
view by the Government on the
working of the Hindustan Aeronczutics
Limited for the year 1986-87.

(ii) Annual Report of the Hindu-
stan Aeronautics Limited for the year
1986-87 along with Audited Azcounts
«Dd the comments of the Comptroller
«nd Auditor Genera) thereon.

Placed n Library See No LT-
5423/87.]

tc) (i) A statement regarding Re-
view by the ‘Government on the
working of the Mazagor Dock Limi-
ted for the year 1986-87.

(i) Annual Report of the Maza-
gon Dock Limited for the year (986-
87 along with Audited Accounts and
the comments of the Comptroller und
Auditor General theieon.

[Placed 1n Library See Na. LT.
5424/87.]

(d) (i) A statement regarding Re-
view by the Government on the
working o fthe Bharat Dynamicz Limi-
ted for the year 1986-87.

(ii) Annual Report of the Bharat
Dynamics Limited for the year 1986~
87 along with Audited Account: and
the comments of the Comptroller and

Auditor General thereon.

'Placed in Library. See No, LT.
5425/817.
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AGRAHAYANA 23 1909 (SAKA) Statement re. agree- 18

ment about elimination of nuclear missiles

(e) (i) A statement regarding Re-
view by the Government on the work-
ing of the Mishra Dhatu Nigam
Limited for the year 1986-87.

(i1) Anbnnual Report of the Mishra
Dbhatu Nigam Limited for the year
1986-87 along with the Audited Ac-
counts and the comments of the
Comptroller and Auditor Genera!
thereon,

[Placed in Library. See No. LT-
5426/87.]

(2) (i) A copy of the Annpal Re-
port (Hindi and English versions) of
the Institute for Defence Studies and
Analyses  New Delhi for the year
1986-87 along with Audited Accounts.

(ii) A statement (Hindi and English
versions) regarding Review by the
Government on the working of the
Institute for Defence Studies and Ana-
lyszs, New Delhi. for the year 1986-87.

[Placed in Library. See¢ No. LT-
5427/871.

Statement cerrectiag reply to Unstarred
Questios No. 4472 rc. occupation of
governrment gccommodation by MPs/ex-
MPs, RN ‘;ﬁﬂtil

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOP-
MENT (SHRI DALBIR SINGH): I beg
to lay on the Tablc a statement (Hindi
and English versions) (i) correcting the
reply given on 7th December, 1987 to
Unstarred Question No. 4472 by Shri
Manvendra Singh regarding occupation of
Government accommodation by MPs/ ex-
MPs angd (ii) giving reasons for delay
in correcting the reply.

[Plased in Library. See No. LT-
5407/81.3

11.08 hrs.

MESSAGE FROM RAJYA SABHA
[Engh’sh]

SECRETARY-GENERAL: Sir, I have to
report the following message received from
the Sccretary-General of Rajya Sabha:—

“In accordance with the provisions of
sub-rule (6) of rule 186 of the Rules
of Procedure and Conduct of Business
in the Rajya Sabha, I am directed to
return herewith the Appropriation (No.
5) Bill, 1987, which was passed by the
Lok Sabha af its sitting held on the
7th December, 1987 and transmitted to
the Rajya Sabha for ity recommenda-
tions and to state that this House has
no recommendations to make to the
Lok Sabha in regard to the said Bill.”

11.09 lirs.
STATEMENT RE. AGREEMENT
BETWEEN GENERAL SECRETARY

GORBACHOV OF USSR AND PRESI-
DENT REAGAN OF USA ON ELIMI-
NATION OF LAND-BASED INTER-
MFDIATE NUCLEAR MISSILES

[En_q!ish]

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI K. NATWAR SINGH): On
9-12-1987, PM made a statement in both
the Housc of Parliament on the signing
tn Washigton on 18-12-1987, of the INF
Treaty between General Secretary Gorba-
chov and President Reagan. In response
fo requests for certain clarification in the
Rajya Sabha, PM assured the House that
a comprehensive statement would be made
shortly. T am making this statemept in
fulfilment of that assurance,

The Treaty provides for the elimination
of all land-based intermediate and short-
range nuclear missiles having a range bet-
ween 500-—5500 kms, and deplayed by the
two sides.



